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 ̂  .. New Delhi, the 4th July, 2013

/■ __ G .S .R . 463(E).;: -Subscqucnt to the issuance o f  Notification(EngIish version) dated 7-6-2013 published in the
Gazette o f  India, Extraoitiinary, Part II, Section 3, Sub-section (i) on 11-6-2013, there is found to  be anom aly in the contents 
o f th e  nam es o f  the H on’ble Judges for reconstitution o f  the Central Advisory Board (CO FEPOSA ). Thus the contents o f 
the notification to  the effect to  the nam es o f  H on’ble Judges is modified. Accordingly, the names o f  the H on’ble Judges 
may now be read as follows :

F or R ead

(a) H on’ble Dr. Justice S. Muralidhar, Chairman (a) H on’ble Dr. Justice S. M uralidhar, Chairman

(b) H on’ble Dr. Justice Vipin Sanghi. M em ber (b) H on’ble Mr. Justice Vipin Sanghi, M em ber

(c) H on’ble Dr. Justice Sui'esh Kail, Member (c) H on’ble Mr. Justice Suresh Kait, M em ber

Besides above changes, rest o f  the contents o f  the Notification dated 7-6-2013 published in the Gazette o f  India, 
Extraordinary, Part II, Section 3. Sub-section (i) on 11-6-2013 will remain unchanged.

[F. No. 674/1/2005-Cus. VIII] 

NILESH GUPTA, Asstt. D irectorGeneral (COFEPOSA)

F oo tno te  : The notification G .S.R. No. 366(E) dated 7th June, 2013 w as published in the G azette o f  India 
(Extraordinary), Part II. Section 3, Sub-section (i) on the 1 1th June, 2013.

2969 GI/20I3

P r im e d  by  tlie  M a n a g e r . G o v e rn m e n t oT In d ia  P re s s . R in g  R o a d , M a y a p u r i .  N e w  D e lh i - 1 1 0 0 6 4  
a n d  P u b lis h e d  b v  th e  C o n tr o l le r  o f  P u b lic a t io n s .  D e lh i -1 1 0 0 5 4 ,


